
Crl. A. No.7/2014 
 

BEFORE 
THE HON’BLE MR. JUSTICE T NANDAKUMAR SINGH 

 
12.05.2015 

  

   As prayed for by the learned counsel for the 

petitioner, list the case on 26.05.2015.  

 

JUDGE 

S. Rynjah 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



CRP No.19/2013 
 

BEFORE 
THE HON’BLE MR. JUSTICE T NANDAKUMAR SINGH 

 
12.05.2015 

  

   As prayed for, list the case on 14.05.2015.  

 

JUDGE 

S. Rynjah 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



WP(C)No.30/2014 
With WP(C)No.158/2014 
With WP(C)No.159/2014 
With WP(C)No.160/2014 
With WP(C)No.161/2014 
With WP(C)No.162/2014 
With WP(C)No.163/2014 

 
 
  
 

BEFORE 
THE HON’BLE MR. JUSTICE T NANDAKUMAR SINGH 

 
12.05.2015 

  

   As prayed for, list these cases on 26.05.2015.  

 

 

JUDGE 

S. Rynjah 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



WP(C)No.106/2015 
 

BEFORE 
THE HON’BLE MR. JUSTICE T NANDAKUMAR SINGH 

 
12.05.2015 

  

   List this case as a fixed and first item in the Motion 

Column on 14.05.2015.  

 

JUDGE 

S. Rynjah 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



WP(C)No.57/2014 
  
 

BEFORE 
THE HON’BLE MR. JUSTICE T NANDAKUMAR SINGH 

 
12.05.2015 

  

   As prayed for, list these cases on 26.05.2015.  

 

 

JUDGE 

S. Rynjah 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



WP(C)No.100/2015 
 

BEFORE 
THE HON’BLE MR. JUSTICE T NANDAKUMAR SINGH 

 
12.05.2015 

  

   List this case as a fixed and first item in the Motion 

Column on 14.05.2015.  

 

JUDGE 

S. Rynjah 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



WP(C)No.101/2015 
 

BEFORE 
THE HON’BLE MR. JUSTICE T NANDAKUMAR SINGH 

 
12.05.2015 

  

   List this case as a fixed and first item in the Motion 

Column on 14.05.2015.  

 

JUDGE 

S. Rynjah 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



WP(C)No.102/2015 
 

BEFORE 
THE HON’BLE MR. JUSTICE T NANDAKUMAR SINGH 

 
12.05.2015 

  

   List this case as a fixed and first item in the Motion 

Column on 14.05.2015.  

 

JUDGE 

S. Rynjah 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



WP(C)No.103/2015 
 

BEFORE 
THE HON’BLE MR. JUSTICE T NANDAKUMAR SINGH 

 
12.05.2015 

  

   List this case as a fixed and first item in the Motion 

Column on 14.05.2015.  

 

JUDGE 

S. Rynjah 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



WP(C)No.104/2015 
 

BEFORE 
THE HON’BLE MR. JUSTICE T NANDAKUMAR SINGH 

 
12.05.2015 

  

   List this case as a fixed and first item in the Motion 

Column on 14.05.2015.  

 

JUDGE 

S. Rynjah 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



WP(C)No.105/2015 
 

BEFORE 
THE HON’BLE MR. JUSTICE T NANDAKUMAR SINGH 

 
12.05.2015 

  

   List this case as a fixed and first item in the Motion 

Column on 14.05.2015.  

 

JUDGE 

S. Rynjah 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



WP(C)No.107/2015 
 

BEFORE 
THE HON’BLE MR. JUSTICE T NANDAKUMAR SINGH 

 
12.05.2015 

  

   List this case as a fixed and first item in the Motion 

Column on 14.05.2015.  

 

JUDGE 

S. Rynjah 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



WP(C)No.108/2015 
 

BEFORE 
THE HON’BLE MR. JUSTICE T NANDAKUMAR SINGH 

 
12.05.2015 

  

   List this case as a fixed and first item in the Motion 

Column on 14.05.2015.  

 

JUDGE 

S. Rynjah 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



WP(C)No.231/2014 
 

BEFORE 
THE HON’BLE MR. JUSTICE T NANDAKUMAR SINGH 

 
12.05.2015 

  

   As prayed for by the learned counsel for the 

petitioner, list the case on 26.05.2015.  

 

JUDGE 

S. Rynjah 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



WP(C)No.241/2014 
 

BEFORE 
THE HON’BLE MR. JUSTICE T NANDAKUMAR SINGH 

 
12.05.2015 

  

   As prayed for by Mr. JM Thangkhiew, learned 

counsel for the respondents, list the case on 26.05.2015.  

 

JUDGE 

S. Rynjah 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



FA. No.    of 2014 
in MC(FA). No. 4 of 2014 

 

 

BEFORE 

THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH 

 
 

12-05-2015 

 

 

 By an order of this Court dated 12-05-2015 passed in 

MC(FA) No. 4/2014, delay in filing the present appeal has been 

condoned.  

 List the present appeal for admission hearing after 2(two) 

weeks on 26-05-2015.  

 

 

JUDGE 

 

S.Rynjah 

 


